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Sir,

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAI,I, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.vII-111 I 2or2llc I 3 I A

Smti layashree Bora,

-lt. Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Shri Raktim Duarah,

Distnct & Scssions Judqe,

Kamrup (M), Guwahati. ,IL
Dated, Guwahati tha Z^ September, 2024.

Civil vacation.

Your Lctter No. DIK/Essft./ 10069, dtd. 17.09.2024

st l-

With refcrence to the abovc, I am directed to inform you that your prayer for
permission to avail civil vacation from 07.10.2024 to 2O.LO.2O24 has been
granted. The next senior most ludicial Officer available at the station would rcmain in-charge of
your Coutt and Office in your abscnce.

Yours faithfully,

T. RE TRAR

2o::t ?e * - 1t tr /A dated , 74- 01-21

I TANCE

Memo No.HC .vII-111

Copy to:-

1. The Principal Accountant General (A&E), Beltola, Guwahati for information
3"/tne Projcct Managcr, Gauhatr High Court, Guwahal i.

R VIGILANCE


